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Shri Subrahmanyam : Whatever recomm-
endations the Board of Directors and Dr. 
Sethna were making, the ICS people used to 
distrub them and put their own people, 
appoint their own people. These resignations 
will probably now be going to the Prime 
Minister. These ICS people who have no 
knowledge of the functioning of the public 
sector, no stake in the functioning of the 
public sector have become the arbiters of the 
destiny of the public sector. The situation is 
serious and I would like the Government to 
see to it that something is done immediately 
so that the Secretaries do not interfere and 
whatever recommendations the Technical 
Directors make are immediately accepted. 
The public sector people should be given 
autonomy in the matter of appointments. 

MR. DEPUTY CHAIRMAN : The 
House stands adjurned till   3.00 P.M. 

The House adjourned for lunc h at 
thirty-nine minutes past one of the 
clock. 

The House reassembled after lunch at 
three of the clock, THE VICE-CHRIRMAN 
(SHRI   V. B. RAJU) in the Chair.] 

RESOLUTION RE FAILURE    IN 
AGRICULTURAL AND 

INDUSTRIAL   PRODUCTION   
RESULTING IN ACCENTUATED  

UNEMPLOYMENT   AND 
INCREASED PRICES 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU) : Mr. Singh Deo, you may continue 
your speech. 

SHRI K.P. SINGH DEO (Orissa) : Sir, 
the other day when   we adjourned... 

THE VICE CHAIRMAN : You have 
taken fourteen minutes on the last day. So 
you have sixteen minutes   more to speak. 

SHRI K.P. SINGH DEO : All right, Sir,   
I Will try to hurry it up. 

The other day when we adjourned I was 
just talking about irrigation,!• which is one of 
the major inputs for our agricultural develop-
ment. Out of the 328 million hectares 
available, we have so far given assured 
irrigation facilities to only 19.7%. Now, in 
the meantime, alarming reports have come in 
from 

most of the States regarding the drought and 
flood situation. The cost of relief towards 
drought and famine was Rs. 43.3 crores in the 
First Plan, Rs. 76.9 crores in the Second Plan, 
Rs. 86.7 crores in the Third Plan and Rs. 522 
crores in the Fourth Plan. We don't have the 
exact figures for this year, but from the manner 
in which drought has affected most of the 
States, and then afterwards floods, it seems that 
probably we will outstrip the figure in the four 
Five Year Plan periods. 

The next input for agriculture is power. 
There was a recent Statement by Dr. K.L. Rao 
that we are in the throes of a power famine or 
scarcity of power in the next decade and that 
although our target was 23 million kilowatts we 
will be able to produce only 17. 

Same in the case of fertilizers which is 
another story of scarcity. Then there is the much 
vaunted wheat revolution which the 
Government is talking about. All the good work 
of our agricultural scientists in bringing about 
this green revolution has been offset by floods, 
droughts and other natural calamities, and 
naturally, in the absence of adequate inputs and 
when there are droughts and [loods there can be 
no agricultural development. 

Sir, then the Government has also talked 
about the Small Farmers Development Agency 
the medium farmers and the Agricultural 
Labour Scheme which is going on in 46 districts 
in the country. This has been hit by the 
impediments in the way of getting the technical 
reports of the Ground Water Survey and 94 % 
of the credit which had been allotted by the 
World Bank has not been utilised on that. So 
much for our boasting about the Small Farmers 
Scheme which is supposed to bring salvation to 
the majority of the farmers. 

Then I come to the question of the food 
Corporation of India which is now agitating the 
minds of the public as well as Members of 
Parliament. It is a sordid story, what has 
happened there. I do not want to go into the 
details, the CBI is enquring into it, but I would 
like to point out to you the Public Undertakings 
Committee, which has come out with a strong 
criticism about the functioning of the FCI. 

The objectives for which the FCI was set up 
are (1) ensuring primary producers obtain the 
minimum price, (2) protecting the consumer 
and (3) securing a strategic and commanding 
position in the foodgrain trade. 
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criticism has been made of the manner in which 
fair price   shops had  been opened which were 
grossly inadequate. Most of the shops are in 
cities, although most of our population   resides 
in the rural areas.   There are no shops in the 
rural  areas worth mentioning.   The    Public   
Undertakings   Committee has these 
observations to make :   Utilisation of godowns 
has increased from 52 to 77 per cent in 1971-
72, but the storage loss has gone up by Rs. 
21.96 crores. Loss of foodgrains in transit is 
rising steadily from Rs. .95 lakhs in 1965-66 to 
Rs. 780 lakhs in 1970-71.   The subsidy    
drawn    from the    Government    is Rs. 67.98   
crores only   for   storage and these facilities.   
The    outstandings    have gone up from Rs. 
33.60 crores in 1969-70  to Rs.  67.19 crores.   
The outstanding    from    the    State 
Governments are Rs. 49.42 crores.   This is the 
performance of the Food Corporation of India   
through     which     the  Government  is trying 
to distribute and regulate the price and make   
available foodgrains    at a reasonable price to 
the consumers and the general public at large.   
Although the turnover  is  only five times, the 
staff has incraeased by twelve times. Today   
the papers   are full of the shocking shooting    
incident   in   Gujarat where people only   went   
to demonstrate   against   the discrimination  
shown by the fair price shops in giving 
foodgrains to them as compared to the urban   
dwellers.   They   are giving only half to the 
rural    people    and our progressive 
Government   there   in    Gujarat   has had to 
resort   to   firing to   disperse the mob.   Some 
people   were killed.   While   we resume   the 
discussion   today,   in the meantime,   in spite 
of the    assurances    given    by the Planning 
Commission, the Cabinet and other Ministers, 
prices have   gone   up by 0.4 per cent within 
this   fortnight, which is an index of the degree 
of stagnation in the economy.   I  need not go 
into  the    details.   In the Economic Survey 
itself the Finance Minister,   Mr. Chavan, had 
spelt  out the reasons for the stagnation.   The 
various sectors, even the small-scale industrial 
sector, have all slumped and it   has had   its 
effect on the stagnation  in industry.   I would 
especially   like to refer to steel,   cement and 
rural electrification, which are   supposed to be 
the barometer of a country's progress and eco-
nomic development. The shortage in respect of 
steel and  cement  is hitting the industries. The 
manner in which    steel    production in    the 
country is going on leaves much to be  desired.   
I would not like   to go into the details due to 
paucity of time.    I do not   think I will be able 
to do   justice to the subject by   just 

mentioning some of the points. First of all, take 
the impact of excise. Since independence the 
Government has got about Rs. 522 crores in the 
form of excise duty. This indirect form of 
taxation on steel products is having its effect on 
the engineering, Railways and the Central and 
State sectors, where building and construction 
activities are going on. They are also affected. 

Our power programme as well as flood 
control schemes also depand on cement and 
steel, and one of the reasons given by Dr. K.L. 
Rao in the Lok Sabha regarding the power 
shortage is the non-availability and high cost of 
steel which will leave us far behind our target 
for power generation. The rise in the price of 
steel at Rs. 85 per tonne was recently announced 
by the Steel Ministry. This is a way is to offset 
the losses in the public sector undertakings and 
the HSL which have been going at only 65 per 
cent of the rated capacity, and the culprits have 
gone scotfree but the poor consumer and the 
users of steel are to be penalised for the 
inefficiency and mismanagement of the 
Hindustan Steel factories and the overstaffing as 
well as the other things which are the malady in 
the steel industry at the moment. At the moment 
the preductivity in our steel plants comes to 73 
million man hours as compared to 400 million 
of Japan and 150 million which is the world 
average. This is the productivity, and with the 
rising prices I am sure the organised labour will 
definitely ask for increased wages which will 
have no relation which productivity, which will 
again have its effect on the inflation which is 
already spiralling the prices in the country. 

Unemployment and rising prices can be 
solved primarily by creating favourable condi-
tions for rapid and maximum increase in 
production. The throttling effects and impedi-
ments of control and the present licensing policy 
are definitely not going to help in our rapid 
industrialisation and rapid development of 
industries. Four impiortant factors for growth in 
industries are necessary. One is availability of 
capital goods. With the performance of our 
public sector undertakings I do not think we will 
be in a position to make available adequate 
goods and machinery. The second is power. I 
have already explained it. Dr. K.L. Rao has also 
stated that there will be a power famine, power 
shortage. Then comes transportation. 
Government has had a definite bias for railways 
as compared to the read transport in this country.   
The 
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That at the end of the Resolution, the following be 
added, namely:— 

"and as a measure of immediate relief, 
recommends to Government to give an 
allowance to the unemployed and provide 
essential commodities at concessional raies to 
the persons in fixed income group."' 

The questions were proposed. 

SHRIA.G.KULKARNI (Maharashtra) : Sir, Mr. 
Singh Dio    has at the right moment introduced a 
Re-olulion    for discussion.   It is very     
appropriate because     although we have got the 
planning,     economic disparity is created by the 
stagnation in production as well as due to the 
absence of timely  rains and agricultural   
production has not   been proper. On both these 
aspects it is appropriate that the House should   
discuss.   Agricultural production has become a 
littler jittery not only due to the absence of rains 
but on different accounts. And I want to draw the 
attention of the Minister of Planning to the 
different   stresses that have developed in the 
availability    of inputs for  the type of production 
which   is envisaged for  the  nation.   We  
congratulate  the  agriculturists and the peasants in 
this   country for heralding a green revolution, but   
that green revolution  seems  to  be threatened  
with  the inadequate supply  of inputs.   The 
Planning Commission    had to   take abundant 
care to alert the fertiliser  unit as well as the  
Finance Ministry   that agricultural   inputs should   
not be so taxed as to create some  difficulty in the 
utilisation of either the fertiliser or the machinery    
required in taking up agriculture in a modern way.     
Sir,  you  yourself are an agriculturist. You know 
that fertiliser has become so costly, apart from the 
indirect taxes, because of low production   in the 
public sector units and the Fertiliser Corporation 
of India. Very recently   my friend here brought 
the   story of the  resignation  of the Chairman  
which  has nothing to do  with  the  shortage.   The 
point is,   why fertiliser   alone,   all the public 
soctor units are doing 50-60 per cent of their 
capacity. Thereby the availability of essential 
materials, including  fertiliser,     is     threatened.     
Then because of extension services undertaken by 
the various    State Governments    the use of 
pesticides   is   on   a  larger   scale.   Moreover, 
there is  shortage of pesticides on the one hand 
increase in   its   prices on the   other. 

Apart from this, there is the threat of land 
ceilings. These discusstions have led to confusion 
about   the ultimate law that will be 

railway is now probably one of the most out-
moded forms of transport in the country, and per 
kilometre it costs Rs. 5 to Rs. 10 more than the 
road transport. Then the goods turnover per 
kilometer is also much less than the road 
transport. The construction cost of the railway 
has compared to the road transport is also much 
more. The more we neglect road transport the 
more it will have its effect in loss to our 
economy. The fourth factor which is responsible 
for growth is agriculture. This is not my own 
thesis. This has been enunciated by members of 
the Cabinet and by the members of the Planning 
Commission. 

But yet we see that after 25 years of our 
independence our agriculture is dependent on 
the vagaries of the monsoon. Agriculture is no 
more a productive enterprise now because the 
inputs have become very costly in India, like 
fertilisers, cost of transport, equipment for 
mechanical farming as well as fuel. Then on the 
top it the imposition of ceiling has confused and 
confounded the farmer. So I hope that the 
Government will now wake up and redefine its 
policy towards agriculture. It is no use crying 
from the house-top that all the malady is due to 
a shortfall in agricultural production, which is 
having its effect on the industrial   output  also. 

To sum up, during these 25 years   of  plan-
ning, unemployment has gone up to 50 lakhs, 
that is 50 lakhs of educated graduates,    five 
million    odd   job-seekers.   Our    per    capita 
consumption   of  foodgrain   has come to 500 
kg.    per    head per    year.   That    comes to 
1.3 kg.   Our industrial   output   is stagnating. 
Our agriculture also is going down  comparati-
vely because it is still dependent   upon   the 
monsoon.   So I would humbly urge that it is 
high time that the   Government   changed its 
policy in so far as changing   the priorities is 
concerned    because although in the First Plan 
the Plan was smaller,   the priorities were right 
and agriculture was given its due place and it 
was effective.   But in the Second Plan although 
it was a much bigger Plan, although our 
investments in   steel and other engineering  
fields,   have gone up five-fold, production is 
not  more.    It is just   because our planning is 
wrong   we have   missed the   bus   and it is no 
use of just   raising the slogan of 'garibi hatao' 
and social justice.   Unless we    plan our 
priorities properly,    none of these things are 
going to achieve our purpose. 

SHRI    JAGDISH    PRASAD MATHUR 
(Rajasthan) :   Sir, 1 move : 
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passed as a result of land ceiling. The fact 
remains that the country has come to a situation 
where becuase of economic holdings the 
application of land ceiling is an imperative 
necessity. But here 1 may draw the attention of 
the Planning Commission that by fixing land 
ceiling you cannot solve the problem of 
production. You can no doubt fix the land 
ceiling but the question is of implementation of 
the entire co-ordinated policy of land. The 
Minister of State for Agriculture told us that in 
certain cases land distribution has one into the 
hands of moneylenders. Putting it mildly he said 
that the persons in charge of land ceilings in the 
rural areas have got ample experience of land 
ceilings. But in absence of an integrated credit 
system for development of this land and the 
disintegration of the landless people who have 
been given this land, distortions are created in 
the society whereby tensions are created in the 
rural areas. I am not going into the question of 
rich or small farmers at this stage. 

I want to address myself to another aspect of 
the land ceiling laws. Very recently an article 
was written by Dr. Dandekar about the next 
step to socialism wherein he brought up a new 
thinking on the problem of land ceiling. I only 
want to draw the attention of the Planning 
Commission to these new problems created by 
land ceilings. It is not only the question of a 
agricultural land but a token policy all round. 
Therefore, you cannot stop at land ceiling. After 
that the Bill on urban ceiling will come but 
there are difficulties because, Sir, land is a 
production apparatus which generates produc-
tion as well as generates money. 

in urban ceiling, what you are going to touch 
is the rental values of the urban buildings. You 
might take them over. There might be various 
difficulties. We are told that committee is going 
into it. And ultimately you may be able to solve 
the problem. Now, when you are putting a 
ceiling on land, it means you are putting a 
ceiling on income. So, are we to logically extend 
this idea of ceiling on land to incomes of all 
kinds in the country, to the doctors also, for 
example ? In the case of land, the family is 
taken as the unit husband, wife and two or three 
children. Similarly , you can take the family of a 
doctor—the doctor, the doctor's wife who, may 
also be a doctor, and the children.   Arc 

you going to give them an income in compari-
son with what the land ceiling law is going to 
generate in the hands of an agricultural family ? 
So, I want to know from the Minister of 
Planning whether the logical consequences of 
land ceiling are going to be taken to the last 
stage whereby a property relationship in this 
country will be fixed and a completely 
egalitarian society will be created whereby the 
fruits of production will be shared by all the 
communities equally, whether they work on 
agriculture or in industry or in the services. 

SHRI S. A. KHAJA MOHIDEEN (Tamil 
Nadu) :   Or in the Indian Airlines. 

SHRI A.G. KULKARNI : What I want to 
say is that the policy is not for the buildings 
along; it is a complete incomes policy... 

SHRI DAHYABHAIV. PATEL (Gujarat) : 
Is there any ceiling on Ministers 1 

SHRI A. G. KULKARNI : Don't be so 
touchy about the Ministers. They will also be 
brought within the incomes policy. So, you  do 
not worry about it. 

SHRI DAHYABHAI V. PATEL  :   The 
gap between the professions and actions of the 
Congress is as wide as you  like  it. 

SHRI A. G. KULKARNI : That is all right. 
If I am to reply to you, I will be wasting my 
time here. So, what I was suggesting was, the 
ceiling on land and consequently on the income 
of an agricultural family has its ramifications on 
the incomes policy. Similarly, it was stated that 
the Government is now going to levy a tax on 
tractors. Very recently we discussed the 
problem of tractors, spare parts and other 
agricultural machinery. There you say that you 
are putting a tax because the rich farmers use 
them. But ultimately, after the land ceiling there 
is no question of any rich farmer. All are equal. 
So, naturally we have to make them available to 
the agriculturists through service societies or 
other societies or if 1 say co-operatives, some 
may take objection-through any other 
arrangement. Now, lor example, a 35 H.P. 
tractor costs roughly about R.s. 40,000. Is it 
possible land holder of 10 acres or 15 acres to 
purchase a tractor for Rs. 40,000 ? Or, do you 
want to deny him that service and modernisation 
of agriculture    thereby ?   So, the whole policy 
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of inputs in agriculture has to be considered in 
the development of agriculture and not as a 
source of taxation only. 

Sir, having said this on agriculture, I will 
now deal with industry because the Resolution 
refers to agricultural as well as industrial 
production. In industry we see that there is 
stagnation in production. It has been recently 
stated that there are now encouraging signs 
and a growth of 5.8 per cent or 6 per cent has 
been achieved. But, by and large, industrial 
production has not been as per expectations in 
the Fourth Plan. And now there are no signs 
also that it will improve. Sometimes, it has 
been lagging due to shortage of raw materials; 
sometimes there are difficulties of demand 
construction; and sometimes there arc 
difficulties of ideological conflict, whether one 
monopoly house should be allowed or another 
monoply house should be allowed. And now 
we have reached a stage where all these tall 
talks, slogans and ideologies have tumbled 
down to this extent that production is not 
taking place and further growth in industry is 
stalled. The Planning Commission is a 
resourceful body and one can expect 
resourceful ideas from Mr. Dharia and Mr. 
Dhar because we know, our friend here was in 
the Rajya Sabha. 

And he had very resourceful ideas. He is 
himself very energetic. So I think a new 
industrial policy should be on the anvil so that 
the new policy will take care of on one side 
production and development of the economy 
and on other side create and generate 
employment. We heard today the ridiculous 
and shameful progress of the employment 
programmes. In the Question Hour in the 
morning we were given a certain information. 
Actually we were not given any information 
whatsoever apart from stating how many 
persons are there on the live register and how 
much funds are allotted. Actually no infor-
mation was available and the' Ministers 
themselves were trying to find out from their 
dockets what was the correct information. But 
the point is this industrial policy must have 
two wheels. One is of creating employment 
and the other is generation of economic 
resources. How to achieve this ? For this 
purpose I feel the Government has to address 
itself that within two months when Parliament 
is not in session, they should do something. 
Unless they find some solution, this problem 
cannot be solved. Mr. Minister, you decide it 
yourself and put a bold plan before the 
country   what you want to do about the 

installed capacity remaining ile, what you want 
to do with the raw materials to be given due to 
the lack of which investments cannot be 
obtained and production is lagging, what you 
want to do with all these industrial houses, what 
you want to do about the backward areas. All 
these things have to be identified at the planning 
stage, at the industrial development stage , at 
every stage. No worthwhile progress is made on 
hammering out a rational policy which will 
boost up the production. I hope the Minister of 
Planning will take an opportunity to see that as 
early as possible this policy is enunciated. What 
do we find ? we have found a very significant 
contribution made by Prof. K.N.Raj in his 
lecture at Bombay regarding the Approach to 
the Fifth Plan where he talked about the 
production proclss and the constraints on the 
production process in different sectors of the 
country.. (time bell) Mr. Vice-Chairman,is my 
time over ? 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) :   Yes, you have taken fifteen minutes. 

SHRI A. G. KULKARNl : I want another 
five to ten minutes. I am just in the midst of my 
speech. If you had given me the indication a 
little earlier, I would have adjusted my points in 
the initial stages. Anyway, I will be brief. 

Dr. Raj identified that the resource generation 
in the Fourth Plan or the Fifth Plan was not up to 
the expectation and he has listed various reasons 
for this. I do not want to go into the details 
because already I am short of time. I will only 
mention a few points. The entire investment 
during the last three or four Plans is on basic 
industries and consumer industries, which are 
only catering to the higher echelons of the 
society, say, 10 or 15 per cent of the society is 
being supplied with the consumer goods. As we 
see, actually the lower strata of the society, about 
40 per cent, those below the poverty line are not 
getting any benefit; they are not able to purchase 
anything of the consumer-type of products in this 
country. My suggestion to the Planning 
Commission is in this country it is necessary to 
identify what are the priorities of the lower class, 
that is, of the 40 per cent people, what you call 
below the poverty line or whatever you call. You 
must now identify what their requirements are, 
how you arc going to direct your investment in 
the direction which will create such production 
which will be used by those people 
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and naturally which will give them employ-
ment. Then about your collabaration policy, 
your foreign collaboration policy. Everybody 
must have seen the reports, very recently a 
powder manufacturing unit like Colgate-
Palmolive with an investment of Rs. 1.5 lakhs, 
they have carried away to their country about 
Rs. 2 crores. This is something fantastic 
nonsense. There must be some thinking in the 
Government, whatever be the contracts we 
have got with foreigners. There should be a 
limit to such things. When you talk about 
general insurance, you say the shareholders 
have already obtained all the money back, so 
no compensation. Like radicals you are saying 
this. 

If that radicalism applies to foreign colla-
boration also, then, much money must have 
been prevented from going out of the country. 
Money has been returned twenty times, fifty 
times, hundred times ! It should stop some-
where and you should stop it somewhere. But 
your radicalism has not done anything. 

Similar is your banking system, Sir. You 
have nationalised the banks. What is the use of 
the nationalised banks ? These nationalised 
banks are also working in the same way as 
thsy used to do in the 'fifties' financing all 
types of industrial activity, speculative 
activity, trading activity, etc. though there are 
some curbs here and there. But, ultimately, the 
same pattern prevails. Have you nationalised 
the banks for this purpose ? Where is your 
orientation ? The orientation must be towards 
creating an industrial structure whereby this 
40% people will get their minimum needs 
from these sectors, whether it is public sector 
or private sector. 

Then, Sir, the other point is about the 
licensing procedures and large industrial 
house?. Sir, ail types of talks are going on 
about the monopolies and the big industrial 
houses. We have heard enough of them. At 
least T have heard enough for the last six years. 
I would say. Sir. that your licensing policy has 
created them. Your licensing policy alone has 
created these monsters. They are hoarding 
about 40% of the production capacity in their 
hands and you are going to stagnate. The 
Government can always take over such units 
by fiscal measures or financial measures or 
other promotional measures. The Government 
can always take over such units as are anti-
people. But, I do not know why the 
Government   is stag- 

nating with this capacity which has already 
been created. Sir, it has been stated that the 
large industrial houses will not be denied 
licences. Jn his reply to a question in the Lok 
Sabha, the Industrial Development Minister 
said that these industrial houses will not be 
debarred from getting licences provided their 
capacity is fully utilised. Some such mention 
was made. I would say, Sir, that you should go 
boldly for developing this type of industrial 
capacity wherever you want. 

The last point I would like to make is about 
the importance of the small-scale sector. Time 
and again I have said it and I do not want to 
elaborate or quote some figures. I would make 
only one or two points. If you want to have a 
modern technology-oriented small-scale sector, 
you have to nurse if from the beginning. Sir, 
assurances have been given here regarding 
equitable supply o* raw materials. Ultimately, 
nothing has been done. Assurances have been 
given here regarding statutory protection to the 
small-scale sector. But, Sir, nothing has been 
done. Then, Sir, assurances have also beeen 
given about the organic link between the large-
scale industries and the small-scale industries as 
regards their ancillary character. But nothing has 
been done by them in this direction. 

Therefore, Sir, things cannot improve unless 
the Government gives serious attention to what 
all I have said Just now. Mr. Dharia is here and 
I would like to tell him that the stage of slogans 
has gone. Slogans will not help us now. You 
have now to come down to earth and see at the 
field level how your ideas work with the 
maximum amount of pragmatism.   Thank you,   
sir. 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU) :   Yes, Mr. Mathur. 
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"In elaborating our strategy of development in 

earlier Plan documents, we seem to have assumed 
that a fast rate of growth of national income will 
by itself create more and fuller employment and 
produce higher living standard for the poor. We 
also seem to have assumed that, for reduction of 
disparities in income and wealth, the scope of 
redistributive policies is severely limited. 

Economic development in the last two decades 
has resulted in an all-round increase in per capita 
income. The proportion of the poor, defined as 
those living below a basic minimum standard of 
consumption, has slightly come down. Yet the 
absolute number of people below the poverty line 
today is just as large as it was two decades ago. 
And these people living in abject poverty 
constitute between two-fifths and one-half of all 
Indian citizens. Available projections suggest 
that if one were to rely on growth alone without 
directly tackling the problems of unemployment 
and income distribution, it may take another 30 
to 50 years for the poorer sections of the people 
to reach the minimum consumption levels. It will 
be neither feasible nor desirable to contemplate a 
waiting period of anywherenear    such a 
duration." 
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'(1) It Will be necessary to launch a direct attack 

on the problems of unemployment, under-
employment and massive low-and poverty. 
The essential ingredient of this line of 
attack would have to be provision of 
employment opportunities on as large and 
wide a scale   as necessary. 

(2) Ensuring stable prices at a reasonable 
level for these basic elements of consump 
tion must, therefore, be one of the 
dominant objectives. 

(3) Price stability   in items of essential con 
sumption can be ensured only if produc 
tion policy is also  oriented to increasing 
availabilities  of these  items. 

(4) Much more determined restraint on 
inessential consumption of the relatively 
well-to-do classes than in the past." 
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*SHRI N. JOSEPH (Andhra Pradesh ): Mr. 
Vice-Chairman, this resolution makes it clear to 
all of us that the problem of unemployment is 
very dangerous. If we examine this problem 
deeply, we find that according to the figures 
supplied by the Hon'ble Minister the number of 
unemployed persons is estimated to be 56 lakhs. 
Out of them many are students matriculates,        
graduates,       post-graduates, 

*Original speech in Telegu. 

(Interruption) 
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engineers, doctors etc. Every year lakhs of 
educated persons shall be added to this list. 
Inspite of so many plans, I shudder to think 
whether the government or anybody else will 
be able to solve this problem of 
unemployment without  new approach. 

Unless we examine this problem deeply 
we will not be able to solve it. The govern-
ment are committed to establish socialistic 
pattern of society and this policy has been 
endorsed by the people. But how will this 
socialistic pattern of society come about 7 
There should not be any unemployment in 
India. All those who are willing to work and 
who want opportunities to work and those that 
fit to work whether they are educated or not, 
should be provided with jobs. The nation will 
prosper only if this problem of unemployment 
is solved I am doubtful about the 
establishment of a socialistic pattern of society 
if this problem is not solved. 

The government should draw up a concrete 
plan for the eradication of the problem of the 
educated unemployed. I think, the system of 
education prevailing in our country is the root 
cause of this problem. The present system of 
education is such that a parent rich or poor, 
sends his child for education either it is 
matriculation or B.A. or medical course only 
for the purpose of securing a job for him. Both 
the parent and the child are not happy with the 
present system of education. In this way we 
find that the poor, rich, lakhiers and 
millionaires all do if with one view i.e. with a 
view of securing a job. But it is not possible to 
provide jobs to lakhs of persons every year. So 
this problem of unemployment cannot be 
solved. 

I want to state emphatically that there is 
something wrong with the present system of 
education. Basing on the mental make up of the 
student he should be developed. The system of 
education should be such that the student 
should not feel that the purpose of education is 
only to secure a job. The Government should 
take the necessary measures to overhaul the 
present system of education. Only then we can 
solve the problem of the educated unemployed 
and not in any other way. j 

Take the case of the poor unemployed 
persons. In their case it is the problem of 
poverty   and   starvation   which   they   
should 

overcome by getting employment. The poor 
parents send their child to school so that after 
completing his education he may get a job. The 
parents depend wholly on the boy to maintain 
them. But we find the poor boy is not getting a 
job while the rich is able to secure by using his 
money. Both the parents and the boy get 
frustrated. The unemployed poor boy in sheer 
frustration and desperation roaming about in the 
streets doing no work, takes to thefts and 
dacoities . If none of these things is possible, 
ultimately it ends in suicide. 

I would like to state that it is not only the poor 
but the rich also who are crazy for securing jobs. 
In the case of the poor it is a question of survival 
and existence. I want to tell you that in Andhra 
Pradesh a 'rich agriculturist having 2000 acreas 
of fertile land and with lakhs of rupes worth of 
property wants his boy to study for the I.A.S. 
and get a big job. Why is it like that? Can he not 
live without a job ? Has he not got money ? He 
wants his son to get a job because that job 
carries immense powers. He wants to have that 
power and rule the country. We all know that 
every job carries with it some power or other. If 
we can understand the power behind a a job we 
need not go very far to seek the reason. We can 
take the case of the power of bus conductor in a 
nationalised transport system. The bus conductor 
has got immense power to stop the bus and to 
order anybody in the bus—he may be an 
M.L.A., M.P., rich or poor—to get down from 
the bus if he does not like the person. Nobody in 
the bus is able to say anything to him. If that is 
the power with an ordinary bus conductor, then 
you can imagine the power available to the 
persons holding bigger jobs than that of the bus 
conductor. 

Only the other day, the Members of Parlia-
ment made a hue and cry and shouted that the 
Chairman of the Food Corporation of India 
should be removed from his post. But the 
Government did not remove him from his post. 
The Chairman gives interviews to the Press 
sitting pretty"at his post. This is the importance 
of power behind a job and everybody, rich and 
poor, wants to get jobs only for the sake of 
power but not for food while the poor wants his 
for the sake of the stomach. 

Sir, I want to offer constructive suggestions 
for solving the problem of unemployment. The 
government should collect the property statistics 
of each family and then fix a limit 
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thereof whether it be 1 lakh or 2 lakhs in the 
form of cash; land holdings or urban property. 
Government should provide jobs to the educated 
unemployed belonging to those families whose 
property is below the limit so fixed, giving 
preference to persons belonging to the poorer 
sections of society. The government should not 
provide jobs to those persons who belong to 
those families whose property is above the fixed 
limit. These persons have got money and they 
do not require jobs. They should be encouraged 
to start industries for the development of the 
country. In this way they not only provide work 
for themselves but also to the poorer sections   
of society. 

If new industries cannot be started in this 
way then it cannot be started at all. W«were told 
that there will be a ceiling on land and urban 
property and sufficient compensation will be 
given to those who are dispossessed of it. 
Compensation is also given in the case of those 
industries which are nationalised. In this way a 
lot of compensation will be given. Where do you 
think all this money in the form of compensation 
goes ? It is spent in the black market, gambling, 
smuggling, speculation in the share market and 
in the usurious money lending business. Are you 
sure that the money will not be spent in these 
activities ? The government should encourage 
the persons who are above the fixed limit to start 
industries and this is the only way to solve the 
problem of unemployment. There is no other 
way. They should not be given any jobs. 

Sir, I want to submit one more thing. The 
present difficult situation is due to the fact that 
the black marketeers sumuggulers and others 
have increased the prices to an alarming extent 
without any reason whatsoever and they are 
holding the public to ransom. We are helpless 
against their antinational activities them and 
you can imagine how dangerous it  is. 

The only way to solve this problem is that the 
government should take over the trade in 
foodgrains, sugar, fertilizers and open retail and 
wholesale shops and depots covering the remote 
villages also. Every village should have a retail 
and wholesale depot for selling these essential 
things. The government should appoint the 
educated unemployed like matriculates and 
graduates in these depots and in this way the 
problem can be solved. Prices also will be 
stabilised to a great extent. They can hire mills 
for this purpose of conver" 

sion of paddy to rice. They should declare that 
only the government can purchase food-grains. 

If the government does it in this manner the 
middlemen and the black marketeers in 
foodgrains will be wiped out. As every village 
will be covered by retail depots the problem of 
unemployment also will be reduced to a great 
extent. Prices also will be reduced. You can 
speak of socialism and there will be some 
meaning in it only if you solve these two 
problems. If you talk of socialism without 
solving these two problems the people will not 
believe it and feel that the government are not   
making   sincere   attempts   at   socialism. 

To sum up, I request the government to 
consider my suggestions and draw up si 
concrete plan to solve these two problems. 
Foodgrains, sugar and fertilizers should be 
nationalised. Every village should have a depot 
for selling these things and the complete trade in 
them should be taken over by the government. 
Fix a ceiling and give jobs only to those who are 
below the ceiling. Ask the persons above the 
ceiling limit to start industries. In this way the 
problem of unemployment and high prices can 
be solved. The government should not worry 
about the rich businessmen, mill owners as to 
what they will do in the elections. The 
government should solve I he problem of 
unemployment and rising prices in the manner as 
1 have suggested above and then our nation can 
prosper. 

Thank you... 

THE VICE-CHAIRMAN (SHRI RAM 
SAHAI) :   Yes !   Mr. Dharia. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI MOHAN 
DHARIA)   :   Sir,   unfortunately.... 
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SHRI MOHAN DHAR1A : Mr. Vicc-
Chairman ,Sir, unfortunately, today is the last 
day so far as Private Members' Resolutions are 
concerned. Therefore, if you want to give five or 
ten minutes more for discussion, I have no 
objection. Otherwise, this being the last day for 
non-official Resolutions,this will not continue in 
the next session. Naturally, the House may not 
be able to know the views of the Government. If 
you want to give five or ten minutes more, I 
have no objection. But, Sir, 1 should at least get 
twenty minutes to speak. 

THE VICE-CHAIRMAN  :    Yes. 
SHRI MOHAN DHARIA : Sir, even though 

I do not agree with the contents of this 
Resolution, I would like to thank Shri K.P. 
Singh Deo for giving this opportunity to the 
House to discuss fully the failure in agricultural 
and industrial production in the country which, 
according to him, has resulted in creating more 
unemployment and rise in prices. An 
amendment has been moved to this Resolution 
according to which it has been stated that those 
who are unemployed should be given some 
allowance and, at the same time, essential 
commodities should be made available at 
reasonable prices to those who belong to fixed 
income groups. While moving the Resolution 
Mr. Singh Deo has taken the stock in detail, 
quoting all possible figures and naturally most 
of them are from Government records. So I do 
not want to challenge the figures. While I was 
listening to his speech I felt as though I was 
going through our own document that we 
produced and presented to the House after the 
Mid-term Appraisal of the Fourth Plan. 

The Planning Commission and the Govern-
ment have very fairly conceded to the House 
that the Fourth Plan envisaged a target of about 
8 to 10 per cent of industrial growth. However, 
it was not possible and the industrial growth was 
between 5 to 6 per cent for some years. 
Thereafter we have seen that there was further 
stagnation but I am happy to say today that 
during the past few months, as per our 
information, there is a new activity and I sure 
that with the several measures that are already 
undertaken by the Government and by the 
Ministry of Industrial Development it will be 
possible for us to again bring proper speed and 
proper pace so far as industrial     growth  is  
concerned. 

Mr. Singh Deo has also criticised the agri-
cultural production in the country. When I was 
listening to his speech I felt that Mr. Singh 

Deo has not done due justice to our agricultural 
progress and particularly to the agriculturists in 
our country. Agricultural production which was 
to the tune of 5 crores of tonnes in the year 1949-
50 has gone to nearly 10.78 crore tonnes in the 
year 1970-71, and when the production has been 
more than doubled, to say that we have not made 
any progress whatsoever is challenging the very 
reality which exists in our country today. I do 
understand and I do appreciate that while we 
have made good progress in the production of 
cereals, it is true that the commercial crops—
may be cotton, may be oil seeds, maybe 
sugarcane, maybe jute—have suffered, and I 
would like to point out to this House today that 
the Government has immediately taken note of it 
and several programmes have already been 
introduced by the Government in order to have 
better performance and to meet the needs of the 
country. The various crash programmes for 
cotton production which are now under 
operation have been progressing very well, and I 
can assure this House that within two to three 
years to come this country shall be self-sufficient 
so far as the cotton requirements of the country 
are concerned. It is really an irony of fate that we 
had to import cotton worth Rs. 90 crores year 
before last but because of the crash programmes 
we shall certainly make headway not only so far 
as cotton is concerned hut along with cotton of 
oilseeds, soya bean, sun flower and also jute and 
several steps have already been initiated by the 
Government. This House may be aware that we 
have accepted new science and technology and I 
can say to this House today that there are 27 
districts which produce wheat and the average 
yield is about 20 quintals which can well 
compare with areas having the highest yield in 
the whole the world record when our farmers 
though uneducated, have creossed the world to 
say that we have done nothing is perhaps our 
ignorance or perhaps not admitting the realities 
as they exist today. The various programmes 
which we have enunciated or which will be 
undertaken in the remaining period of the Fourth 
Plan and the Fifth Plan will be such that the 
requirements of the country, particularly of the 
essential commodities are fully met. Because of 
the drought conditions in the country to day it is 
true that several strains are being faced by us but 
why should we not feel happy that we have 
stopped imports of cereals from foreign countries 
and in spite of the stoppage of imports we had a 
stock to the tune of nearly 9.5 million tonnes in 
the country by the   end of last year and it 
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is because of the mopping up of this buffer 
stock that is has become possible for us to face 
the current challenge. 

SHRI PATIL PUTTAPPA (Mysore) : How 
much was imported in  1970-71   ? 

SHRI MOHAN DHAR1A : I cannot quote 
all the figures just now but I can say to the hon. 
Member that the Government had announced 
that after 1971 we shall not import food from 
outside and as was assured by the Government 
on the floor of the House I am happy to say that 
after 31st December 1971 Government has not 
imported any food and it is the determination of 
the Government not to import food but to 
produce whatever is required by the country 
even though we are faced with the massive 
challenge of population. 

SHRI PATIL PUTTAPPA : Just tell us how 
much was imported in 1970-71. 

SHRI MOHAN DHARIA : Please excuse 
me. I am not here to reply to all questions 
because I have not got that much time. As I 
have said, my hon. friend should be happy that 
as was announced by the Government, as was 
promised by the Government, the Government 
has fulfilled the promise and it is for all of us to 
see that the country is not again required to go 
to any other country to meet our own demands 
so far as food and cereals are concerned and the 
Government has taken proper steps in the 
matter. 

Regarding industrial production I know 
that industrial production, as I have already 
admitted here, was not according to the 
targets that we hade fixed in the Fourth Plan, 
but why should we not again feel happy that 
during the past 20 or 25 years since indepen 
dence it was possible for this country to raise 
the required infrastructure for all possible 
industrial progress in the country. Is it not 
a fact, whether it is steel, whether it is power, 
whether   it   is   transport ------ 

SHRI PATIL PUTTAPPA : Costliest steel. 

SHRI MOHAN DHARIA : My friend will 
kindly bear with   me. 

SHRI PATIL PUTTAPPA : We are 
producing the costliest steel .in the world with 
all the infrastructure. 

SHRI MOHAN DHARIA : My friend will 
kindly listen to my views first before he 
criticises. Whether the steel is costliest or not 
the basic question is whether this country can 
produce steel indigenously. If we want to 
produce steel indigenously, how the mechanism 
could be made more cheap is a different 
problem. 

Sir, let us not forget that it was after the 
Second World war, when the prices of these 
basic machineries had gone higher all over the 
world, it was at that time that we had to import 
all these new machineries from foreign 
countries, and naturally it had brought about 
some drain of our foreign exchange and also 
had created several other problems. When 
everybody says that we have done nothing, that 
this country has not progressed, lam here to say 
today that it is because of our efforts, it is 
because of the efforts of the people of this 
country during the past 25 years, that this 
country has been able to raise the infrastructure, 
and I have no doubt whatsoever that with tiie 
present efforts in a planned manner this country 
is determined to progress, and it shall achieve 
the progress as has been committed to the 
people. Sir, why should we lose that confidence 
in ourselves. .1 just cannot understand. 

SHRI BHUPESH GUPTA (West Bengal) : 
Your points are very good but for the quorum 
in order to draw applause. 

SHRI MOHAN DHARIA : Sir, I do not 
want any applause. My only submission to the 
House is : let us try to understand ourselves. If 
something is wrong, I am going to speak about 
it. Yes, there are several things so far as our 
industry is concerned. Why we are facing all 
these shortages and shortfalls today ? The 
reasons are obvious. There are shortages of 
inputs and raw materials. There is the shortage 
in rinning all our capacities to the fullest extent. 
Then steel, raw cotton or sugarcane, such sort of 
basic raw materials were in also shortage. 
Besides, there was the power shortage ; enough 
power was not available. The railway 
movement, the movement of wagons, and the 
transport system has also suffered somewhere. 
There is the industrial unrest in the country. 

SHRI   BHUPESH   GUPTA    :    But   the 
market is flooded with Ministers. 

SHRI   MOHAN   DHARIA    :    Yes   Sir, 
There is no shortage   of   inputs required for 
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Mr. Gupta there is the industrial unrest parti-
cularly in the area to which my friend,   Mr. 
Bhupesh Gupta,   belongs, and   the   industrial 
unrest all over the country   has   also resulted in 
bringing down   our   industrial production, and 
at the same time the rate of savings and the rate 
of investments are also one of the causes for  
the  present  shortfalls  in  our  industrial 
production, which I am here to fairly concede, 
and even in our document    regarding Midterm 
Appraisal of the Fourth Five-Year Plan we have 
stated all these things very categorically.   But, 
Sir, immediately    after   identifying all these 
problems   the   Government   has immediately  
taken  some important steps in the  matter.   To 
meet  the shortage of steel order worth  Rs.  200 
crores was placed  to import steel in order to 
fulfil this basic requirement  in the country.    It  
was  announced in the House that we shall set 
up a steel bank. Accordingly a steel bank has 
been set up.   An Industrial  Reconstruction     
Corporation     to take care of the sick units or 
the .likely sick units has also been   established 
in order to see that these units do not lie idle and   
the industrial growth rate does not suffer.   At 
the same  time  there  were  questions,   there  
was criticism and, 1   may   say,   valid   
criticism, against our    public sector.   My hon. 
friend from the other side,  with all his  love for 
the public sector,  was critical of the public 
sector, because he  felt that the public   sector 
should show a proper performance. I entirely 
agree with Nawal  Kishoreji,  and may 1   say 
that a committee under the chairmanship of a 
Member of the Planning   Commission,    Shri 
Pathak, has already been appointed ?   They 
have been visiting several public sector units, 
and whatever  are  the  difficulties  or  the  
bottlenecks, they are identified.   And the 
reports do not lie somewhere in Government 
offices or on shelves.   Proper action is 
immediately initiated on order to see that the 
public sector does not suffer and ,we get    
proper returns from the public sector.   Sir,    we 
have invested to the tune of Rs. 4.500 crores in 
our public sector excluding railways,  and  posts  
and telegraph offices.   If we include the 
railways, posts and telegraphs, all these 
communications, the investment   in the public 
sector   is to the tune of Rs. 9,000 crores, and if 
we do   not   get fair returns from the public 
sector undertakings, naturally it can create a lot 
of repercussions. 

SHRI BHUPESH GUPTA : It is Rs. 4,600 
croses or something. 

SHRI   MOHAN  DHARIA   : Yes, I said 
including Railways. 

SHRI DAHYABHAI V. PATEL : If you 
ensure a fair return, it will be a great relief to 
the country. 

SHRI MOHAN DHARIA : At the same time, 
let not hon. Members forget that when I say a 
fair return, it is not necessarily benefit in terms 
of cost and money. The social benefits also shall 
have to be taken into consideration. I have 
mentioned in this House, if I mistake not, that 
this HMT watch I purchased in the year 1962 at 
a price of Rs. 106 only. I remember the 
equivalent watches which were then available, 
foreign watches, may be smuggled watches, in 
the Bombay market were costing nearly Rs.275 
orRs.300. This watch was available for Rs. 106. 
Under these circumstances if HMT suffer some 
loss, 1 think society should adopt some other 
approach while judging the performance of 
HMT. Fortunately HMT is not in loss. Similarly, 
look at the antibiotics manufactured at Pimpri. 
Before their products came out in the market, 
they were only produced by a monopoly concern 
and price of antibiotics was to the tune of Rs. 
4.50 per botlle. No sooner the product of the 
nationalised sector came out, the prices came 
down to nearly fourteen annas or Re. 1/- Under 
these circumstances if the Hindustan Antibiotics 
are incurring some loss, I think there also a new 
approach will have to be adopted. Of course, 
fortunately the Hindustan Antibiotics again are 
not in loss. So, when I say a fair return, it is not 
necessarily in monetary terms. The social 
benefits whith are now very much required by 
the country shall also have to be taken into 
consideration. 

Points were made regarding the industrial 
policy, licensing policy, import policy, foreign 
collaboration policy and all these operational 
policies.   The    Government    has    made    it 
very clear on many occasions and 1 would like to 
reiterate that the progressive approach of the 
Government so far as the  industrial policy  is 
concerned  remains   where   it  was. There  is  no   
drifting.   There is   no  change whatsoever.   The  
Government  is  committed to  the country  and 
naturally  while having all our industrial progress 
if should necessarily be related to social justice 
that has to be   rendered   to   society.   So,   there   
is   no change   whatsoever.   It   is   true   that   
the Government has taken some decisions regar-
ding the import policy, foreign collaboration 
Policy, but they are also made in the interests   of  
the  country  and   to   accelerate  the pace   of  
industrial   development. 
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SHRI BHUPESH GUPTA : Whatever 
Government does 1 have not heard it is not in 
the interests of the country. Have you heard 
anything from the Treasury Benches which is 
not in the interests of the country ? 

SHRI   MOHAN   DHARIA   :   My   hon-
friend   should   always   remain   assured   that 
the   Government  functions  for  the  country 
naturally  whatever it  does  is bound to be in   
the  interests   of the  country.   How can we 
think  of anything which  is against the interests 
of the country ?   Naturally, how can we say 
that we have done something against the 
interests of the country ?   We will never do it.   
Mr. Bhupesh Gupta may rest assured. There   is  
no  drift  in the  basic  policy.   We would not 
like to have any change or any drift so far as 
the basic policies are concerned.   On the    
contrary, in order to achieve the socialist 
objectives that the Government have pledged to 
the country, it shall be the endeavour of 
Government to march in that direction.   At   
the   same   time,   the   present hesitation,    the    
present    uncertainty,    that feeling    should   
never   remain    any    more. Naturally the 
policy of the Government shall have to be 
categorical and everybody should be   in   a 
position   to   understand    what  are the  
policies   of  the  Government.   It   is   in this   
context   that   the   Government   is   well 
aware  of  the  present  shortfalls  in  rate  of 
industrial growth and the various operations 
undertaken by the Government are for acce-
lerating   the   pace   of   industrial   growth   in 
the  country.   I  am   speaking  on  the  basis of  
the   results   that   are  now    coming  up. Sir,  
it was again asked while  having these 
industrial expansion, what have you decided 
about   the   prices  ?   Is   it   not   true   that the 
prices are soaring very high ?   I am again to 
concede that the demands and suggestions of 
the  hon.   Members  deserve  all  possible 
careful consideration, and I can again assure 
the   House   that   the   very   exercise   is   
now going   on   in   the  Planning  
Commission.   1 can  assure the Members that 
the Planning Commission is now engaged in    
identifiying the various  essential commodities 
and articles . . . 

SHRI BHUPESH GUPTA : I have no 
doubt about it. The gymnastics go on. That 
also we know. But the national health is what 
we are concerned about. 

SHRI MOHAN DHARIA : It is not only  
that  gymnastics  are  going  on  in  the 

Planning Commission, but some steps are 
already taken by the Government in the matter; 
but the problem is too large. We have already 
taken up these problems. Unfortunately the dry 
condition in the country was a great menace. It 
was possible that Kharif crops would have 
suffered like anything. Even according to the 
present estimates we may have sufered to the 
tune of 1.5 crore tonnes of foodgrains because of 
the bad kharif crop but Government 
immediately energised and mobilised itself in 
order to see that we retrieve the monsoon crop, 
and so far as rabi and summer crops are 
concerned we took measures to overcome the 
deficit through various schemes, and I am 
rfappy to say that all State Governments have 
given all possible co-operation and all possible 
measures are being taken to see that the rabi and 
summer crops are properly utilised in order to 
have these deficits made up. Naturally the whole 
energy had to be concentrated on these efforts. 
But regarding the present prices and rising 
prices I was mentioning to the House--It is not 
that the Government has taken step now only; 
immediately after the last'elections Government 
had appointed a Committee under the leadership 
of Mr. Swaminathan, the Cabinet Secretary, and 
then afterwards .. 

SHRI BHUPESH GUPTA : Mr. Swamina-
than was to examine the rising prices ? 

SHRI MOHAN DHARIA : He has already 
submitted the report. When we realised that the 
immediate task was to mop up the surpluses in 
the country, the Food Corporation of India was 
made available with sufficient funds, and that is 
the reason why the Food Corporation of India 
could procure foodgrains to the tune of 9.5 
million tonnes. 

SHRI A. G. KULKARNI : What about the 
Chairman of the Food Corporation of India ? 

SHRI BHUPESH GUPTA ; You should 
know that the Food Corporation of India has 
not fulfilled its own target of procurement. 

SHRI MOHAN DHARIA : Mr. Vice-
Chairman, regarding the functioning of the 
Food Corporation, it is for the Minister of 
Agriculture to deal with. My point was no 
sooner the Government recognise the need   of   
mobilising   and   mopping   up   the 
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surpluses in the country than enough amount 
was made available to the Food Corporation and 
to the Ministry of Agriculture so that we may be 
in a position to face this difficulty or this sort of 
the present calamity, and it is on this 
background that enough amount was made 
available to the Food Corporation and to the 
Ministry of Agriculture, and that is the reason 
why the Government is in a position to meet the 
present challenge. The problem was one of 
identifying the essential articles. The essential 
articles have to be indentified. After identifying 
them how do we procure them? Then, how do 
we distribute them through the public 
distribution system ? These are the measures 
which shall have to be taken. There are 125,000 
fair price shops in the country. They are not 
enough. We shall have to raise the number of 
these shops all   over  the  country,   in   every   
State. 

Without building a better distribution system 
on a massive scale in the country it will not be 
possible for us to meet this challenge. It is on 
this background that the Government has 
already initiated . .. 

SHRI BHUPESH GUPTA : Half of them do 
not work at all. 

SHRI MOHAN DHARIA : 1 know, and here 
comes the responsibility of the elected 
representatives of the country. I would like to 
appeal to all the Members of the House that if in 
our own areas we could take care that there are 
proper fair price shops functioning and if they 
are not in existence, if we create conditions 
whereby these arc properly constituted through 
the private sector or through the cooperatives, 
we can meet it. It is the real challenge and 
without the people's cooperation without 
people's active participation in this movement, it 
will not be possible for the country to meet this 
challenge. I feel, so far as the distribution  
process  is concerned,  it cannot 
be the responsibility of the Government only. 
Yes, Government shall have to take firm 
decisions and make available the essential 
articles and foodgrains, there is no doubt about 
it. But at the same time if there is no proper 
mechanism at the lower level, how will it be 
possible for the Government to distribute those 
articles and commodities ? At the same time, 
may I say this "? While I was speaking 
regarding industrial unrest, I  made  a  reference  
to  you,   Mr.  Bhupesh 

Gupta, and your State. I feel in this country 
today this spate of strikes and lockouts has been 
hindering our progress and industrial 
production. I have functioned as a trade 
unionist. Government is very clear— 
Government does not desire to ban strikes. 
Government does not believe in this philosophy. 
At the same time an atomsphere shall have to be 
generated whereby strikes are prevented and 
without strikes and lockouts for at least 10 
years, it should be possible to have better 
industrial activity and progress. It is in this 
direction that all efforts should be made. 
Without having industrial and agricultural 
production it will not be possible for us to 
render social justice. Social justice and growth 
should go hand in hand. There is no doubt about 
it. 

SHRI BHUPESH GUPTA : Why don't you 
speak to the monopolists ? 

SHRI MOHAN DHARIA : Sir, I have no 
time today. I can convince even Mr. Bhupesh 
Gupta. Government is quite vigilant over the 
monopolists too and about: whatever preventive 
action to prevent monopoly growth is needed, 
Government is firm and Government will take 
firm steps. The Industries Minister is very much 
engaged in having his exercise regarding the 
verious actions to be taken. 

SHRI BHUPESH GUPTA : He has com-
pleted his jugai in Yojana Bhavan, he is now in 
Udyog Bhavan. 

SHRI MOHAN DHARIA : Whether he is at 
the Yojana Bhavan or at the Udyog Bhavan, 
Government functions as a team. On behalf of 
the Government 1 can assure Mr. Bhupesh 
Gupta and this House regarding the industrial 
policy. Government does not desire to drift 
anywhere. Government shall stick to its own 
basic objective and within that framework it is 
doing away with this atmosphere of vacillation 
and suspense. Government would like to march 
ahead. 1 would only urge that the Government 
is very much vigilant regarding industr ia l  
production and agricultural production. 
Government is constantly going ahead with its 
own objectives. I would request my hon. friend 
who moved the Resolution to withdraw his 
Resolution. 

Regarding the other points and amendment 
when I get an opportunity I shall deal with 
them. 


